
CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH: NEW DELHI 

 

O.A. No. 2462/2015 
M.A. No. 1093/2019 

 

  The 2nd day of April, 2019 
 

HON’BLE MR. V. AJAY KUMAR, MEMBER (J) 
HON’BLE MR. A.K. BISHNOI, MEMBER (A) 

 
 

1. Bablu Dutta 
 Age 53 years 
 S/o Late Shri K.K. Dutta 
 Working as Skipper Mate 
 O/o Commissioner of Customs, 
 Jam Nagar 
 R/o C-203, Sivam Plaza 
 10/1 Patel Colony 
 Jamnagar, Gujarat. 
 
2. A.H. Dingankar  
 Age 56 years 
 S/o Late Hiru Dingankar 
 Working as Skipper Mate 
 R/o Flat No. 2326, Building No. 199 
 Sector 06, CGS Colony, Kane Nagar 
 Antop Hill, Mumbai-37. 
 
3. G.S. Harikumar 
 Age 52 years 
 S/o Shri G.S. Kumar 
 Working as Skipper Mate 
 O/o Commissioner of Customs, Goa 
 R/o CF 1, Hira Darpan 
 Near Vidya Mandir School 
 Airport Road, Chicalim 
 Vasco, Goa-403711. 
 
4. B.P. Sah 
 Age 53 years 
 S/o Shri Sitaram Sah 
 Working as Skipper Mate 
 O/o Customs Division Office, 

Ratnagiri 
R/o Type-IV Room-04 
Balco Custom Qtrs 
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Udyamnagar, Ratnagiri   
Maharashtra-415216. 

 
5. P.P. Srivastava 
 Age 47 years 
 S/o Shri K.L. Shrivastava 
 Working as Skipper Mate 
 O/o Customs Division Office 

Ratnagiri 
R/o Type-IV Room-02 
Balco Custom Qtrs 
Udyamnagar, Ratnagiri   
Maharashtra-415216. 

 
6. S.S. Yadav 
 Age 49 years 
 S/o Late Shri Jagmal Singh Yadav 
 Working as Skipper Male  
 R/o Flat No. 24, Bld. No. 2 
 Sec.7, CGS Colony Mumbai-37. 
 
7. C.A. Prem Kumar  
 Age 50 years  
 S/o Late C.C. Appayya 
 Working as Skipper Mate 
 R/o Qtr No. 54-III, Customs Colony 
 Headland, Sad, Vasco, Goa-403804. 
 
8. S.C. Jena  
 Age 48 years 
 S/o Late Dina Bandhu Jena 
 Working as Skipper Mate 
 O/o Asst. Commissioner of Customs 
 Customs Division Paradip, Odisha 
 R/o 3/9, Customs Colony, 
 Near Jagqnnadh Temple  
 Madhuban, Paradip, Odisha-754142. 
 
9. S. Chowdhary 
 Age … 
 S/o Shri B.N. Chowdhary 
 Working as Skipper Mate 
 Commissioner of Customs. 
 Priventive Kolkatta 
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 R/o Customs & Central Excise Complex 
 Qtr.D-7, 179 Shantipally, 
 Rajdamga, Kolkatta-700107 
 
10. K.N. Thakur 
 Age  … 
 S/o … 

Working as Skipper Mate 
R/o … 

 
11. K.V.S. Murali Reddy  
 Age 42 years 
 S/o Late Ramu Reddy 
 Working as Skipper Mate 
 O/o Commissioner of Customs 
 Port Area, Customs House 
 Visakhapatnam 
 R/o H.No. 51-9-24/2, P&T Colony Post,  

Nakkavanipalem, Visakhapatnam-530013. 
  
12. P. Vellaichamy 
 Age 56 years 
 S/o Shri V. Paulsuruli 
 Working as Skipper Mate  
 Customs Division, Tuticurin 
 R/o 23/B, Rani Nagar  
 Saenbagga Thoppu Road 
 Rajapalayam, Virdhunagar-626117. 
 
13. P. Senthil Kumaran 
 Age 50 years  
 S/o Late K. Perumal 
 Working as Skipper Mate 
 R/o No. 20C, Subbarao Puram 
 Attayampetty, Salem Dist. 
 T.N. 637501.       ..Applicants 
 
(By Advocate : Shri Padma Kumar S.) 
 

Versus 
 
1. Union of India 
 Through Secretary 
 Department of Revenue 
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 Ministry of Finance 
 North Block, New Delhi-11. 
 
2. Director 
 Directorate of Logistics, Customs & Central Excise  
 4th Floor ‘A’ Wing, Lok Nayak Bhawan 
 Khan Market, New Delhi. 
 
3. Secretary 
 Union Public Service Commission  
 Dholpur House  
 Shahjahan Road, New Delhi-3.    .. Respondents 
 
(By Advocate:  Shri Gyanendra Singh for R-1 & 2 and  

Shri D.S. Mahendru for R-3) 

 
ORDER (ORAL) 

 

By Mr. V. Ajay Kumar, Member (J) 
 
 

 

 MA 1093/2019 is filed by the respondents seeking final 

disposal of the O.A. by submitting that the respondents have 

granted the reliefs claimed in the O.A. They have also enclosed an 

Office Order No.09/18 dated 21.12.2018 to the MA whereunder the 

respondents have granted promotions to some of the applicants. 

2. Learned counsel for the applicants, while not disputing the 

fact of granting certain relief to some of the applicants, however, 

submits that the O.A. may be disposed of by granting liberty to the 

applicants to avail their remedies, in accordance with law, if they 

are still having any other grievances. 
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3. In the circumstances, the O.A. is disposed of as no further 

orders are necessary. However, the applicants are at liberty to avail 

their remedies, in accordance with law, if they are still having any 

other grievances. The MA is also, accordingly, disposed of. No order 

as to costs. 

 

 
 

 
(A.K. BISHNOI)                       (V. AJAY KUMAR)    
   Member (A)                      Member (J)  
 

 
/Jyoti / 


